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* This rate will hold also for ‘fixed 
time slot* bookings cn National 
Network subject to at least 10
bookings per month.

*1 *X* category spots will be given for 
filling gaps before and after Super 
*A* and ‘A ’ programmes without 
guarantee regarding time slot but 
with 4-5 exposures per month.

*2 Free Commercial time of 1 |
minute for a 30 minute pro
gramme and 45 seconds for a 15 
minute programme will be allowed.

*3 Free Commercial time for these
programmes will be allowed as
follows :—

1. Animation and wild life films;
2 minutes for a 30-minutes 
programme and 1 minute for 
a 15-minute programme.

2. Tele feature films; 4 minutes for 
a 90-minute programme and 3 
minutes for a 60-minute 
programme.

3. Plays and dance ballets : i j
minutes for a 30-minute pro
gramme and 45 seconds for a 
15 minute programme.

4. Others : 1 minute for a 30- 
minute programme and 30 
seconds for 1 15-minute pro
gramme.

5. When Plays and dance ballets 
are telecast after 2200 hours, 
theo 2 minutes free commer
cial time will be allowed for 
a 30-minute programme, and 
1-minute free commercial 
time will be allowed for a 
15-minute programme.

In all cases a separate credit line of 
so t more than 10 seconds will be allowed 
in addition to free commercial time.

♦4. In addition to the free com
mercial time, a credit line of 
IQ seconds in the begiming

and 10 seconds in the end will 
be allowed for sponsored'pra- 
grammes imported by 
sponsors

Note :— (j) Super ‘A ’ Special categpry 
will include World Cup
Cricket and Football, Olym
pics, Asiad, Wimbledon
Tennis etc. This list is in
dicative.

(ii) Rate for second channel for 
all categories of programme 
will be the same as for Group 
‘D* (i.e. Nagpur/Jallandhar).

(iii) Same rate is being proposed 
for Black and White and 
colour for all categories of 
programmes.

Construction of Houses by people of
Bangladesh on DDA land

2090. DR. CHANDRA SHEKHAR 
TRIPATHI : Will the Minister of URBAN 
DEVELOPMENT be pleased to state :

(a) whether people coming from 
Bangladesh have constructed jhompris 
after occupying the land of Delhi Develop
ment Authority, during the last 3 months;

(b) if so, whether Government have 
taken any action against them so far; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) It has been 
reported by the DDA that no cluster of 
jhuggies by the people coming from 
Bangladesh has come to notice while 
surveying its area during the last three 
months.

(b) and (c) Do not arise.

[English)

Installation of T.V. Relay Centre at 
Satna

2091. SHRI AZIZ QURESHI : Will 
the Minister of INFORMATION AND 
BROADCASTING be pleaded to state ;




